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and appraisal of their bio-data aofe~­
dents local standing reputation and 
consultation with the officer Command .. 
i ng·j -Chi~f, tbe -Command. 

Cantonments Ho\' ag V itleel Boards 
Instead of Elected Boards 

4697. SHRI R.L.P. VERMA: Will 
the Minister of DEFENCE be pleased 
to ataie: 

(a) whether on the expiry of the 
term of certain cantonment Boards in 
the country, Government ha\'e 'Constitu-
ted varied boards instead of gelling thl.! 
electe~ boards duly constituted: 

(b) tbe names of cantonments which 
ore having varied boards on the coUnlry 
at present; 

(c) the r~asons for not constituting 
the elected boards on the expiry of the 
previous elected boards; and 

(d) the time by which- the vafied 
boards are like Jy to be replaced by the 
eJected cantonment Boards? 

THE MINISTER OF STATE IN 
THE MINISTR.Y OF DEFENCE ( URI 
K.P. SINGH DEO) : (8) Yes, Sir. 

(b) The Ilame of CanlOnmfnts are 
as follows: 

1. Faizabad 

2. Pune 

3. Nainital 

4. Clement Town 

s. Dalhousie 

6. Lan downe 

7. Danapore 

8. Lebong 

9. Bakloh 

10. Ahmednagar 

11. DeolaU 

12. A~mora , 

13. Aurangabad 

14. Ka aull 

IS. Secunderabad 

16. Julogh' 

17. Dagshai 

14J. Subathu 

19. Delhi 

20. Meerut 

(c) and (d) The Cantonments Act" 
1924 has been comprehensively amended 

t " ~ 

in 1983. Elections in Cantonments will be held in accordance with the 
amended Act. The specific date for 
holding the elections has hot been 
finalised. 

Construction of O,erhead TiUiks In Areas 
Occ.lJpied by Civil Population in Delhi 

Cantonment Bond 

4698. SHRI R.L.P. V ' MA: wHI 
the Minister of DEFENCE be pleased to 
slate: 

(a) whether there is any proposal 
for construction of overhead" tanks in 
t he areas occupied by the civil popu-
lation in Delhi Cantonment Board 
jurisdiction with a view to 5uopJemcnt 
and make the sewerage sy tern a 
success; 

(b) if so, the details thereof; and 

(c) the time by which' the said 
scheme ;s likely to be in,pJemen ed? 

' THE MJ~UST R OF\ ST 'FE IN . 
TRE MIN1STRY 0 DE ENCE ( HRI, 
K.P. SlNGH DEO.) : (a) Yc , Sjr~ ' 

(b) "and ,(c) The Cantonmenl" \ 0 I'd, 
Delhi propo. ,s " 0 con trucr -4 ' 0 'tt .. 
he8d 'itan~s 'of 2 J cs 8a11ons 'capacity, 
205000 " a I Jons, capacity • . t J c • aa )Jon. ' 
capacity and 25000 gallons capacity at 
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Sadar Bazar, Mehram Na8a~ Shastri 
Bazar and OJd Nangal respectively at a 
total estimated cost of R!I. 35 lacs. The 
said scheme is expected to commence 
during tbe current financial year de-
pending on aVclilability of funds, and is 
propsed to be completed within three 
years from the date of its commence-
ment. 

Participaats of AIR India's North 
America Chief I n the 50th Anninrsary 
Celebrations of the South African 

Airways 

4699. SHRI NA WAL KISHORE 
SHARMA: Will the Minister of 
TOURISM AND CIVIL AVIATION 
be pleased to sta te 

(3) whether Air India's North 
America Chief had participated in the 
50th anniversary celebrations of the 
Sooth African Airways in New York; 

(b) whether he has thus deviated 
from the country's policy on apartheid 
and South Africa ; 

(C) the reaetion of Government in 
regard thereto; and 

(d) 'whether he has since been 
called back? 

THE MINISTER OF STA TE OF 
THE MINISTRY OPTOURISM AND 
CIVIL AVIATION (SHRI KffiJR-
SHEED ALAM KHAN): (a) Shri 
N .L. Mita), Regional Director, Air 
India for U.S.A. and Canada and 
based at New York is a member of 
the Rotary International for the last 
1 S years or so a ud had been a tten-
ding its meeting,. Recently. 8 mee-
ting of the Rotary International was 
organised at New York to celebrate 
the 50th Anniversary of the South 
African Airways. Shri Mital attended 
the meeting which was also attended 
among otbers by tbe President of the 
Rotary and Shri Gert Van Der-
Veer, Chief Executive of South African 

Airways and the Genera) Manager , 
Lufthansa (German Airtines). 

(b) to (d) The matter is UDder 
consideration in consultation with the 
Ministry of External Affairs. 

Problems of Sainik School Employees 

4700. SHRI BASUDEB ACHARYA : 
Will the Minister of DEFENCE be 
pleased to state : 

(8) whether the Board of Gover-
nors of Sainik Schools organisation met 
at New Delhi on 28th June, 1984 under 
his Chairmanship ; 

(b) if so, whether the meeting 
discussed the problems of Sai nik 
Schools employees as presented by 
their Association ; and 

(c) if so, whether any decision bas 
been taken for redressal of e nployees 
grievances? 

THE MINISTER OF STATE IN 
THE 1\1INISTRY OF DEFENCE 
(SHRI K.P. SINGH DEO): (a) 
There was a meeting of the Board of 
Governors of the Sainik Schools 
Society under the Chairmanship of 
the Raksha Mantri on 27.0.1984. 
The Board considered proposals of 
the Honorary Secretary of tho Society 
to sanction several service benefits to 
the employees of the Society and 
approved them. 

(b) and (c) Sainik Schoob Society 
Rules do not recognise aoy Associa. 
tion formed by the School employees. 
Board of Governors, however, decided 
to grant benefits to employees as per 
details attached. 

Statement 

(i) DAt ADA to the el11ploy!e5 
as aDPlicable to the Central 
Government employees. ' 




